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Import of Dyes and Cbemlcals 

2922. Sbri Subbaramaa: Will the 
Minister of Commerce and IDdustIT 
be pleased to state: 

(a) the quantity of dyes and chemi-
cals imported country-wise and for 
the years 1959-60, 1960-61; and 1961-
62 and its value; and 

(b) through what agencies they are-
imported? 

The Minister of International Trade 
in the Ministry of Commerce and In-
dustry (Sbri Manubhai Shab): (a) A 
statement is laid on the Table of the 
House. [See Appendix III annexure 
No. 16]. • 

(b) Established Importers, Actual 
Users and State Trading Corporation. 

Refugees in TOllyganJ Railway 
Colony, Calcutta 

2923. Shl\ Dinen Bhattacbarya: 
Will the Mihister of Works, Bousin~ 
and Supply be pleased to state: 

(a) whether it is a fact that the re-
fugees who are staying in the Tolly-
ganj Railway Colony, Calcutta have 
been served with a quit-notice by the 
Railway authorities; 

(b) whether these refugees do not 
have any alternative accommodation 
and have to leave this place within 
fifteen days; and 

(c) if so, the steps Government in-
tend to take in the matter? 

The Deputy Minister in the Minis-
try of Works, Housing ami Supply 
(Shri P. S. Naskar): (a) to (c). In-
formation is being collected and will 
be laid on the Table of the Sabha. 

Brewery Project in West Bengal 

2924. Shri ¥ogendra Jha: Will the-
Minister of Commerce and IDdust17 
be pleased to state: 

(a) whether it is a fact that Gov-
ernment have granted an import 
licence of the value of nearly RB. 2Z 
lakhs for the import of machinery. 
etc. for a Brewer;v Project ill W lUll 
Bengal; 

(b) whether it is also a fact that 
offers were made to Government for 




